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Date of Orders 26.5.97.

. Presents Hon'ble Mr.Justice A.,K.Chatterjee,Vice~Chairman,

A.K.Ch e

Hon'ble Mr. M.S.Mukherjee,Administrative Member,

BINDHASHRI CHOUDHURY

UNION OF INDIA & ORS,

For the petitiocners None,

For the respondents:s NONE,

O R D E R

V,C

None appears on behalf of any of the parti?s,s:_

none ’ R

Order sheet reveals that/me also appeared on behalf

for defaulg.

By

(M,S,Mukherjee)
Méember(a)

of any of the parties at leakt on two previoué dates.

ey

In such circumstances, the application is dismissed

(AKX Thatterjee)

Vice=Chairman,



